
THE GAUH HIGH URT AT GUWAHATI
(HrGH COURT OF ASSAM, AGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.wr-12s/2008(Pt.)/ c J(t /A

From

To,

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Registrar,
Gauhati Hlgh Court,
Aizawl Bench.

Ref

Dated Guwahati,

Sub:- Earned leave.

Letter Dated 21.07.2023.

Sir,

With reference to the above, I am directed to inform you that the prayer
of earned leave for five days w,e,l, 24.01.2023 to 2A,Ol,ZO2g alongwith
station leaye permission w.e,l,22,Ol,2023to 28.O1.2O23 (prefixing 22.07.2023
& 23.07.2023) in respect of Shri Liansangzuala District & Sessions Judge,
Champhai ludicial Distract, Champhai has been granted. He is to hand over
charge to the Additional District & sessions Judge, champhai Judicial District,
Champhai.

Yours faithfully,

9d/_
JT.REGTSTRAR (VTGTLANCE)

Memo No.Hc.vu-12s/2008(pt.)/ 6 T 6, 0 -61l. dated zsk/ o? I z-zf
Copy to:

t-1,,,.

zB Jury,2oz3.

1. Shri Liansangzuala, District & Sessions ludge, Champhai Judicial District,

Champhai.

f4.Th. Project Manager, Gauhati High Court.
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